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Guilty Offtclala of c.!--'-~ncI~ .I:!m~ conducted by the Central Vigilance Commluion in 1995 
holding six officers of the Coal India Limited as 

1593. SHRI CHHATTRA PAL SINGH : Will the guilty. 
Minister of coAl' be pleu.d tc;litate: 

(b) and (c) Do nol arise in view of the answer 10 
(a) whether six officers of the Coal India limited part (a) of the question. 

have been found guilty in an investigation conducted by 
('"" ... - ,. ,-

the Central Vigilance Commission in 1995; [English] 0' ~;..- -...."" 

(b) if so, the ection taken against them; and Outstanding Income Tax ....... _, ....... 
(e) if so, the details thereof and If not, the reaeons 1594. SHRI MOHAN SINGH : 

therefor? SHAI ANANT KUl~~DE 
~HRI DATTA MEGHE : 

THE MINISTER OF STATE IN THE MINISTRY OF 
COAL (SHRI DILIP RAY) : (a) No inveatigation wes Will the Minister of FINANCE be pleasfld Ie 5i~t:: 
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(a) the names of first ten persons against whom 
maximum amount of Income Tax is outstanding; 

(b) the details of persons against whom ten lakh 
and more than ten lakh is outstanding for the last two 
yei?ln:;: 

(c) whether there are a number of multinational 
companies (MNCs) in India against whom a large amount 
of Income 1 ax is outstanding; 

(d) if so. the names of such MNCs and since when; 
and 

(e) the reasons therefor and the manner in which 
the Govemment propose to recover it? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (BANKING, REVENUE AND INSURANCE) 
(SHRI KADAMBUR M.R. JANARTHANAN) : (a) The 
names of first ten persons against whom maximum 
amount of Income Tax is outstanding as on 31.3.1998 Is 
as under:-

------------------------_._-------------
Sl. 
No. Name of assessee Status 

Amount 
Outstanding 

(Rs. in crores) 
----_._._---_._--_._-----------------------------

2. 

3. 

5. 

6. 

Ci 

9. 

Harshad S. Mehta 

Hiten P. Dalal 

Oil & Natural Gas Commission 

Bhupendra C. Dalal 

Ashwin S Mehta 

S. Ramaswamy 

A.I) Narottam 

G1C Industries Ltd. 

Indian Petruchemicals 
Corporation Ltd. (lPCL) 

Indl. 5428.72 

Indl. 1404.15 

Co. 1189.14 

Indl. 744.70 

Inell. 627.43 

Indl. 564.40 

Indl. 558.63 

Indio 547.84 

Co. 343.83 

Co. 316.59 
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(b) There are 14444 persons as on 31.3.1998 against 
whom Rs. 10 lakhs and more is outstanding as against 
12616 persons as on 31.3.1997. The details of such 
,,",ons are not furnished considering the voluminous 
Mture of the data and the time and energy required for 
MIl compilation which may not be commensurate with the 
.ct sought to be achieved. 

,j 
;, (c) to (e) The information is not readily available. 

The same is being collected and will be laid on the 
Tlble of the House. ~ '. '--'0"("': Jo 5--

Scrapping of DEPB Scheme 

1595. SHBI U. \L. KRISllNAMRfdtt : 
SHRI JAYARAMA tfllf.·'SRETTY : 

Will the Minister of COMMERCE be pleased to state: 

(a) whether the Government propose to scrap the 
Duty Entitlement Passbook Scheme (DEPB) in view of 
lIB misuse; 

(b) il so. the details in this regard; 

(c) whether the exporters have urged the Govemment 
to introduce other similar scheme before its scrapping; 
and 

(d) il so. the reaction 01 the Government thereto? 

THE MINISTER OF COMMERCE (SHRI 
RAMAKRISHNA HEGDE) : (a) to (d) There is no proposal 
to scrap the Duty Entitlement Passbook SChe~.~. 00 

Introduction of Insurance of Pilgrim. , y..,. 
to Hazardous Places 1;\..1' I" 

1596. SHRI Sl!.!?!:IIL ... ~\lMA.~ SHINDE 
SHRI MADH.AVRAQSClNDIA : 

Will the Minister of FINANCE be pleased to state: 

(a) whether the Union Government propose to 
introduce a Scheme tor granting insurance cover to thoee 
undertaking pilgrimage to hazardous places or through 
hazardous routes; and 

(b) if so. the details of the scheme? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (BANKING, REVENUE AND INSURANCE) 
(SHRI KADAMBUR M.R. JANARTHANAN) : (a) and (b) 
There is r:, proposal to introduce a specific Insurance 
cover for those undertaking pilgrimage to hazardous 
places or through hazardous routes. The four subsidiary 
companies of the General Insurance Corporation of India 
are already issuing Personal Accident policies covering 
accidents and illnesses during travel. The cover operates 
from the date of travel upto actual return, on a 24 hours 
basis. Pilgrims can also avail of such policies for the 
duration of pilgrimage. 

Export to European and American Marfcata 

1597. SIiflLCHANDBAM,6NI TRIPATHI : Will the 
Minister of COMMERCE be pleased to state: 

(a) whether the consumption of goods made In India 
is less than Chinese goods in European and American 
markets; 

(b) If so, the reasons therefor; and 

(c) the steps taken by the Government to improve 
the quality of Indian goods? 

THE MINISTER OF COMMERCE (SHRI 
RAMAKRISHNA HEGDE) : (a) and (b) Ye., Sir. The data 
of Indian and Chinese exports to USA and European 
Union during the year 1998 are as follows:-

Indian Exports Chinese Exports 

To USA (during Jan-Dec, 98) US! 8.225 b. USS 71.156 b. 

To EU (during Jan-July. 98) ECU 6.01 b. Eeu 23.52 b. 

1-\ T". """ .. riMinn And maintenance of Quality of 


